“Declaration of Assets and Liabilities

Year-202....- 202...

/1 im0 Koo , son/daughter/wife of . LAWY, Kumoxf(
V%
én,le ........ by i years, belonging to Nalhew Q..S‘.’\M\'B‘%\ u\m%\]ﬁ\ L\RO%Q)
service and presently working as CDC\!\—C\EW\AFB‘ UV TN s U S
A o
13)2l2¢ give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A. Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Self Spouse Dependant-1 Dependant-2 Dependant-3
No. ~Name(S) Name Name Etc. Name
(i) | Cash

QSI o000 Pdwq'n Yu

(ii) | Deposits in
Banks, Financial
Institutions And
Non-Banking
Financial
Companies

(iii) | Bonds,
Debentures and of
Shares in ol
companies 1

(iv) | Other financial
institutions,
NSS, Postal
Savings, LIC -
Policies, etc

(v) | Motor Vehicles
(details of
make, etc.)

(vi) | Jewellery (give fﬂﬁg@a\”})
details of I

weight and (rote

value) R AVEY

£ 00 340

| (vii) | Other assets,
such as values
of claims /
interests

‘Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

\“’\\x\'cl K\Amaﬂ \




B. = f Moy

[Note: Properties in joint ownership indicating the extent of joint ownership will

aiso have Lo be indicated | 7
i Description 1 self | Spouse
| . Name(S) |

Name

Dependant-1 | Dependant-2

" Dependant-3
Etc. Nama

_Hame

gfu:u’tuml Lang
| - Location{s) : | ;
| - Gurvey number(s) .
5 [ - Extent (Total } ’
measurement) ‘
-Current market value :
Non-Agriculturai Land |
- Location(s) ;
- Survey number[s} |
- Extent (Total .
measurement)
-Current market value | e S }
Buildings (Commercial | |
and residential) |
Location{s) 1
- Survey /docr | “ !
nymber(s) i '
- Extent (Total ‘
measurament) _ | : !

e ———

1

- Current market {
valug

Houses / Apartments, i
e 5‘ | I
- Location(s)

- Survey /Jdoor
number(s)

- Extent (Totai
Cmeasurement) _ .
- Current market ‘
value |

(W)

e

(v) | Others (such as

RS M

i
i
§ ;
} i
t
g

£ | '

(2}

institutions and government dues:-
[Note

interest in property) s B s

Pipase glve separale details for each item)

1 give herein below the details of my bhabidities / ove

rdues to public financial

" Description
|

No.

| Ay

-

—

W PRSI

&l :
m Loans rrom Benks
{if) Loans fram financial

! institutions Jidid,
(m) Governmenl Dues’
{a) dues o cepartments
dealing with-governrment i

Hame & address of Bank /
Financlal Institutions(s) /
__Department (s)

| Amount outmndiw as |
O e s i

ETCIIEE]

|
i Ll

paccommadation l
I (b} gues Lo departments
! dealing with supply of

Cwater ‘
(c] dues 10 depa'tmum |
| gealing with sugply of

' electricity

g'\“‘“m'a Pumam'




| (d) dues to departments

| dealing with telephanes

f (2} dues ta departments

i deating with government
transport (including
_awrcraft and belicopters)
[|“l QOther dues, If any

i

(b) | (1) Income Tax including

F surcharge [Also indicate
' the assessment year uplo
which Income Tax Return
filed. Give also Permanent
nr_Au:ounr Wumber (FARNG]
) Wealth Tax [Also
indicate the assessment
year upto which Weaith
Tax return filed.]
7 fin} Sales Tax [Onl-' n
case of proprietary
business} !
(iv) Property Tax el

' oPoPKIT bob

{ i

C.

GPF/CEF/PRAN Mo, -
Gender

Date of Birth

Class/Graup -

Cadre

Hame District

Personat Datall

10263931532

E_] (R

[ 3

o)

=17

72 JJ (DD/MM/YYYY)

LoeT | e

(Full Name e.g. B.A.5 -8ihar Ad"numstratlve Semcc

BB}

Bihar Secretarlat Service o, )

G

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place :?cxe\.'f‘?\q ..........
Date\3/02./202 b

Note:;

Signatlre %*’\“"‘\\S*O\KU\W’\
! L La¥ t
Name of Employee! ﬁ\m\MRUmdﬂﬂ

Designation: Veder erﬂ'"\ahS\g

R dyeihrs

Department! Ranan \I\C)\'\C&m ; %C‘)O\'\.Q 7
(Podenet

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Bynj g J"(UMCU’HN



